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.:because til: today 12,000 metric tonnes 
of loodgrains meant fOr relief work, 
hat not been givep to the workeN 
:tor the last two months? This shows 
that the Minister's answer is wrong, 
because there is no sufficient stock of 
foodgrains and that is why, the relief 
work, could not be carried on. 

SHRI BlRENDRA SINGH BAO: 
~he information supplied is absolutelY 
eorrect. I would give the position of 
food stocks in each district mentioned 
by the hon. Member. The position of 
food stock upto 8th of this month 
is like this Singthbhum-4,555 tonnes, 
Ranchi-4,852 tonnes, Palamau-3,651 
Dhanbad--7,817, Hazaribagh-2,431 
Monghyr-l,746, Giridih-2,554 and 
Santhal Pa~anas-4,932. The Bihar 
state has also its food stock of over 
42,000 tonnes as on 1-2-80. The real 
problp.rn is not supplying foodgrains 
to some of the interior areas is on ac-
count of the difficulty in inter-district 
movement by road, and that is being 
speeded up. 

WRITTEN ANSWERS TO QUESTIONS 

Incentives to Sugar Mills as Recom-
mended by Sampath Committee 

• "'87 SHRI C'BANDRABHAN ATHA-
RE P A TIL: Will the Mmister of AG-
RICULTURE be pleased to state: 

(a) whether Government are aware 
that the incentiVes as recommended 
by SHmpath Committee which were 
given to the new sugar mills dUe to 
their heavy capital investments has 
not been given during the last two 
years resulting in heavy losses to the 
new units as well as to the expanded 

'units Of the sugar industry; and 

(Ib) the reaction of Government 
thereto and the steps which are being 
taken to revive the said incentives? 

THE MINISTER OF AGRlCUL-
TURE AND RURAL RECONSTRUC-
TION (SHRI BtRENDRA SINGH 
RAO): (a) Rnd (b). The scheme in-
troduced in December, 1~75 to make 

new sUIar factori~ and expansion 
projects, established at high capital 
Cost, economicaly viable became in-
operative in AU/gust, 1978 consequent 
on the removal ot all controls on 
priCes, movement and distributiOn of 
sugar. After the reintroduction of 
partial control on augar with dual 
pricing mechanism with effect from 
December 17~ 1979, and inter_Minis-
terial Group has been constituted to 
review and revise the scheme taking 
into account the changed parameters ot 
facilitate a decision by the Govern. 
ment in the matter. 
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